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08 Mo .AS5T7 /2000
Haw Dalni. this the 19th day of Septembar, 2002

Aggairwal., On

T alirman
Singh, Member (&)

danpuri, Gali Ho.l0
Fouie, Mew Delhi-4dé -~ Applicant

{&hril FP.T. .2 MUrthy, advoocate)

Union of India, through

1. Seoretary
Ministry of Labour
Shiram Shaktl Bhavan, MHew Delhil

2. Director General/toplovment & Training
Sniram Shakti Bhavan, New Delhi
3. Director .

Cantral Institute for Research & Training in
Emplovmaent Ssrvicas
Pusa, Mew Dalhi .. Respondents

(Shiri M.M. Su—dan, Aadvocate)

DRDER{(oral)
shird Justics ¥.5. aggarwal, Chalirman

By wvirtus of the prasent OA.  Shii J.HLHagar
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Division Clerk {(UDC, far
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pirasent 08 are that the apd
upc on 1.2.178%. He claimg that he was  promoted as

Office Superintendent (03) on officisting basis with

gffect From 11.12.198%2 snd on  regular basis w.e.T.
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deputation. Theresafter, ths applicant was transferred &g
HMostel Superintendent-cum-Caretaker with Respondent NG 3.
The grievance of the applicant iz that (&) &8 per
Resrultment Rules he should not have been absorbad in the
post of Hostel Superintendent-ocum Caretakear and (b)) this

absorption is contirary to the Recruitment Rules.

G Hesdless to state, in the reply filed, raspondents
have oontested the petition. It is not disputesd that

applicant was reverted as UDC with effect from 4.11.93 on
repatriation of Shri Sukhpal Singh, regular 05 of the
Instituts. 1t iz not in controversy that applicant was

appointed as  Hostel Supdt . ~oum-Carstaker on deputation

basis which was at his reguest  and  the ocompetent
authority absorbed thie applicant as Mostel

Supdt. ~cum~Cairetaksr on regular basis on 12.4.1778.

CSince the applicant has heen absorbed 4as Hostal

13

Supdt . ~cum-Caretaker, prayer of the applicant in DA 1

being contested.

4. after hearing the parties at langth we find that
application must fail as devold of any marit. Reasons
Hite obvious. recrultment Rules for the post of Hostel

.

Fi1led up on deputation from UDCs in the office of CIRTES
transfer of peirsons working in similar i

souivalent grade in other Central Government OFfices.

ot UDG way
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be  necessarily rejected for the reason that when he  was

appointed esarlier to the post of UDC in November, 1393

222 are o, ~, e, e L8 ves it vie 200 8 2h P Py 48 s Ciea 3 on A saes g2
thare  Was N0 praver or ovén 4 whisper Me was thius alse
recruited  as  per the Recruitment Rules. Having joined

the department on deputation applicant had submitted fwo
sporassntations, copies of which are dated 18.2.928 and
17.3.728, making & reguest that he should be absorbed in

the post of Hostel Supdb.-cum-Carstaker. in  wWas  in

o

pursdance  of hiz reguest that office order dated 3.4.98

wae passed which reads as Follows:

"Shri J.H.Magar, who has been appointed on ceputation
basis &g Hostel Superintendent-cun-Caretaker vide
office  order No.22(4)/8%-adn. dated 21.4.74 with
effecst from 12.49.24 (F.N.) and continued in  service
in  that capacity is hereby ﬁb*ﬁrb&d and appolnted by
the approval  of the competent authority aszs Hostel
superintendent-cum-Caretaker on regular basis in this
Imstitute in the scalL of pay of Ra.4500-125-7000
woes L 12.4.1298(FN).

o Since the applicant had been permanently absorbed in

the Institute, there is no merit in his claim  that he

without any merit. 048 dismissed. No costs,

(M. Bingh) (¥.3.
Member (A) Cha

4 o o’
/ &g'L",l‘ K





